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I the Chairman of the Committee on Private Members' Bills and 
~lutions, having been authorised by the Committee to present the 
Report on their behalf, present this Second Report of the COmmittee. 

2. The Committee sat on the 17th February, 1954 to consider the 
Resolutions set down in the List of Business for Friday, the 19th 
February, 1954. 

3. The Members concerned whose Resolutions bact been included 
in the agenda for 19th February, 1954 had been invited to the sitting. 

4. The Committee in considering the question of allotment of time 
for the discussion of Resolutions in the List of Business have taken 
into account the relative importance of the subject-matters of the 
resolutions, the number of members likely to take part in the dis-
cuss~on and the probable attitude of the Government. The Com· 
mittee accordin&ly recommend the following time-table for the first 
two resolutions in the list of business for 19th February, 1954:-

(1) Resolution regarding facilities for promotion of rifle 
training-ll hrs. . 

(2) Resolution regarding disciplinary action against publie 
servants who abuse their positions of responsibility and 
trust for their personal ends--3 hrs. 

M. ANANTHASAYANAM AYYANGAR. 
N~ DELHI, 

The 18th FebnuJ.ry, 1954. 


